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854. SHRI BHAUSAHEB THORAT: 
Will the Miniiter of COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TIO N  be pleased to state:

(a) what are die reasons for high price 
o f Haldi so suddenly in Maharashtra; and

(b) whether he intends to assure the 
House to stop the export of this com* 

~modity?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI KRISHNA 
KUM AR GOYAL): (a) Rise in the prices 
o f Haldi in Maharashtra has been on 
account of fall in the production of Haldi 
in the country in 1976-77, reduced carry 

•over stock in the beginning of 1977-78, 
higher demand from Northern ana Eas
tern States and seasonality factor.

(b) Government has already banned 
the export of Haldi with effect from 
January 4, 1978 except “ ALLEPPEY 
FINGER” turmeric variety which is 
allowed to be exported within a limited 
’Ceiling.

Overhauling of IA Air Bnarn and 
Boeings Engine* in Indin

855. SHRI K . N. DASGUPTA: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

{a) whether the Indian Airlines has 
decided to make its own arrangements 
to overhaul Boeing 737 engines and air 
buses;

(b) whether the Indian airlines and/ 
or Union Government have come to 
any decision where these additional 
workload is to be provided;

(c) is it a fact that Calcutta base til] 
1967 was considered to be the biggest 
engineering establishment of Indian Air
lines;

(d) is it a fact that even when Cal
cutta base had the means and the men 
to match with increasing work-load, 
with every introduction of new aircrafts 
in the airlines fleet, the workload to meet 
the shop capacities at Calcutta base 
went on gradual reduction; and

(e) is it a fact that this process of 
-reduction of workload at the Calcutta 
base has threatened its very existence 
in spite of having such intelligent talented 
and technically skilled work force?

THE MINISTER OF  ̂TOURISM  
A N D  CIVIL AVIATIOfc (SHRI 
PURUSHOTTAM KAUSHIK): (a) 
and (b). Not yet.

(c) Yes, Sir. For F. 87 Aircraft.

(d) No doubt with the reduction in 
F-87 fleet of Indian Airlines, the work
load at Calcutta came down. However, 
the resultant spare capacity was utilised 
by transfer of work from other regions. 
Work load of other types of aircraft has 
also been allotted to Calcutta.

(e) No, Sir. The spare capacity has 
not only been utilised, there has been 
further augmentation of staff and faci
lities.

Reduction la Purchase of Tobacco by
STC

856. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) whether Government have ordered 
purchase of Beedi Tobacco through the 
State Trading Corporation; and

(b) if so, the quantity to be purchased?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA
TION (SHRI ARIF BEG): (a) and
(b). The National Agricultural Co-opera
tive Marketing Federation of India Ltd., 
have been asked to purchase 25,000 
tonnes of non-virginia tobacco, including 
bidi tobacco.
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ĤJrrfa^ etoff % sr>rf v t w ft *rrar vt 

w  v ln ff  ftrsrjft| i oifll ^?TT5r t ! 1 

^TTCR Sr ^  T̂ V f*r<T̂ Z *>t %
if v t f  farnnnfhT srrrvrft jt̂ V $ •

(g - ) HT^TT *TT f^TTT | fa  ST* 

% '^T'J'f, fVT®nT,fvrfcT cPTT f̂̂ cj SFRT 
V t fsTJffSRT !T*n‘ fvf^RrfW *rdt % f%TT

trwr srrarfaro sft* wrfar fast srnr, 
f 3Tfr% f?r  ̂ *nft awrs ffrff ^ Tcnm 
faqr 3TT TfTT | I ?RjT ŜT̂ Fr «fl3RT % 
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Amending of Constitution to Provide 
for the Expression "Suits sad 

Purduwe**

859. SHRI DURGA CHAND: Will 
the Minister of FINANCE be pleased to 
state:

(a) whether the Central Government 
h»ve « proposal under their considera
tion to amend the Constitution to provide 
for expression “ sale and purchase*’ in the 
context of intcr-State trade or commerce; 
and

(b) if so, what are the details thereof 
and by when an amending Bill for the 
gujwse is proposed to be brought before

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) and (b). 
The Law Commission have, in their 61st 
Report, examined certain problems con
nected with powers of the States to levy 
tax on the sale of goods and with the




